IN THE HIGH COURT OF

ORISSA,CUTTACK

Institution of Applications for issue of Certified

Copies.

Report

on

:15-07-2026

Date

15.07.2026

' CRLMA- Order Dtd. 2026-07- (Sea
49962/202615.07.2026 "7 o MANGU NANDY 1 Noo)
' CRLMA- Order Dtd. 2026-07- (Sea
49963/202615.07.2026 "0 " MANGU NANDY 1 Noo)
' WP (C) - Order Dtd. 2026-07- (Sea
49964/2026(15.07.2026 |, 5 3" 0, |S. K. DASH 10 Nom)
' CONTC- Order Dtd. 2026-07- (Sea
49974/2026(15.07.2026 | o000 o [M.M.NAYAK 10 Nom)
COURT
RSA- Order Dtd. 2026-07- |SECOND (Sea
49975/2026(15.07.2026 |70 o |P.SETHI NO. 3 |I¢ DDEAL oo
OLD
COURT
RSA- Order Dtd. 2026-07- |SECOND (Sea
49976/202615.07.2026 ||/ 0 o |A.MOHANTY ggb 3159 S EDEAL Mo
COURT
RSA- Order Dtd. 2026-07- |SECOND (Sea
49977/2026(15.07.2026 | ,200, - |A MOHANTY gib 3159 S EDEAL R
COURT
RSA- Order Dtd. 2026-07- (Sea
49978/2026(15.07.2026 |, 0" 0, N.K.ROUT gg. 05 Noeg
COURT
MACA- Order Dtd. 2026-07- (Sea
49979/2026(15.07.2026 [ "0 ) o |M.PATI NO. 2 |Io Noeg
OLD
COURT
CRLA- Order Dtd. 2026-07- (Sea
49980/202615.07.2026 | "7 o |C.RANA NO. 2|, Noesg
OLD
COURT
CRLMC- Order Dtd. 2026-07- (Sea
49981/2026(15.07.2026 |7 7070 o M.K.MOHANTY NO. 2 |73 Noeg
OLD
' CRLMC- COURT |Order Dtd. 2026-07- (Sea
49982/202615.07.2026 2021/2026 P.MUDULI NO. 613 No-8
' CRLMC- COURT |Order Dtd. 2026-07- |CRIMINAL |(Sea
49983/2026(15.07.2026 5203/2026 |F-MUDULI NO. 613 MISC No-¢
' CRLA- COURT |Order Dtd. 2026-10- (Sea
49984/2026(15.07.2026 |J, " . |G.BARIK w0, 3 loe Mo
CRLMC- COURT |[Order Dtd. 2026-07- (Sea
49985/202615.07.2026 |00 o o |G. JAYASINGH vo. 3|3 Noeg
6 [49986/2026(15.07.2026 |MATA- S.R.BARIK (COURT |Order Dtd. 2026-07- | (Sea




135/2026 | NO. 113 No-6
CMP- A. K. COURT |[Order Dtd. 2026-07- (Sea
49987/2026115.07.2026 11150 9006 |SRICHANDAN — |°° NO. 1|13 No-6
COURT
CMP- Order Dtd. 2026-07- (Sea
49988/2026 (15.07.2026 [ oo oo o |A.MOHANTY c. no. 2 |27 R
OLD
' CRLMC- COURT |order Dtd. 2026-07- (Sea
49989/2026(15.07.2026 ;5 .o- o D. J. SWAIN |C. Nl R
COURT
CRLREV- Order Dtd. 2026-07- |CRIMINAL (Sea
49991/2026(15.07.2026 |7, ° ©  |s.BEHERA c. Tg. 0 heivwsisivll N
COURT
CRLMC- Order Dtd. 2026-07- |CRIMINAL |(Sea
49992/2026(15.07.2026 |07 o |G. SAHOO c. Tg. 0 maac e
COURT
WP (C) — Order Dtd. 2026-07- (Sea
49994/2026(15.07.2026 ¢ 07,00 R C MALLIK  |C. §2. oo oo
COURT (Sea
WP (C) - Order Dtd. 2026-07- |WRIT ©
49995/2026(15.07.2026 |, o) o |P.C.DASH c. no. |2 e [NO
17 44)
_ COURT - (Sea
49997/2026|15.07.2026 i§§§52026 AK JATI c. NO. 2 ?gder Ptd. 2026-07 No-
OLD 44)
COURT (Sea
49999/202615.07.2026 §§é§;/2026 D. J. SWAIN |C. NO. 2 ?Zder ptd. 2026-07 No-
OLD 44)
COURT (Sea
50000/2026|15.07.2026 |NE(C) H.N.MOHAPATRA C. No. p [0rder Dtd. 2026-07 No-
21406/2026 13
OLD 44)
COURT (Sea
WP (C) - Order Dtd. 2026-07— |WRIT ©
50002/2026(15.07.2026 |y 50070, [H.N.MOHAPATRA C. NO. 2 |3 aranci1 NO
OLD 31)
COURT (Sea
WP (C) - Order Dtd. 2026-07- |WRIT _
50003/2026(15.07.2026 |y 5070, |H N MOHAPATRA C. No. 2 |2 aranch_g NO
OLD 306)
~ COURT o (Sea
50004/2026|15.07.2026 |NE(C) H N MOHAPATRA C. No. p [0rder Dtd. 2026-07 No-
21391/2026 13
OLD 306)
COURT (Sea
50005/202615.07.2026 |"F(C) M.MOHANTY c. No. p [0rder Dtd. 2026-07 No-
21420/2026 14
OLD 36)
COURT (Sea
50006/2026|15.07.2026 |- 29 R. K. SAHOO |[C. No. [0rder Dtd. 2026-07 No-
217/2026 13
23 36)
COURT (Sea
50007/2026|15.07.2026 |"ELC) M.K. RATH c. No. |Order Dtd. 2026-07 No-
21210/2026 14
23 36)
COURT (Sea
50009/2026 15.07.2026 |E(C) S. K. PATRA |C. No. [0rder Dtd. 2026-07 No-
20446/2026 14
23 36)
COURT (Sea
50010/2026|15.07.2026 |CRLA J . PRADHAN c. No. [0rder Dtd. 2026-07 No-
431/2026 o~ 14 S6)




COURT (Sea
WP (C) - Order Dtd. 2026-07- |[WRIT ©
50011/2026[15.07.2026 |5, o>0 o0, |A.PATTNAIK  [C. No. |} RANCH-5 |No
23 32)
COURT MISC.
50012/2026|15.07.2026 | 20~ A.K.BARIK c. No. |Order Dtd. 2026-07- |, popay (Sea
10/2026 14 No-5
23 SEC.
COURT
WP (C) - Order Dtd. 9999-12- (Sea
50013/2026[15.07.2026 |50 ,=)", 0, |R. K. NAYAK [C. gg. " Nes
COURT
BLAPL- Order Dtd. 2026-07- (Sea
50014/2026(15.07.2026 5662/2026 (D K JENA C. gg. 14 No—&
COURT
BLAPL- Order Dtd. 2026-07- (Sea
50015/2026 [15.07.2026 | -0, [K.C.PANDA C. 22. Y R
COURT (Sea
WP (C) - Order Dtd. 2026-09- |[WRIT ©
50016/2026 [15.07.2026 |5, <) o0, |S.R. SINGH C. No. |7 RANCH-g MO
23 25)
~ COURT o (Ses
50017/2026 |15.07.2026 |°CAPL D K JENA C. No. Order Dbtd. 2026-07 No-
5563/2026 14
23 25)
COURT (Sea
50018/2026(15.07.2026 |"E(C) P.K. DAS C. No. [0rder Dtd. 2026-07 No-
18592/2026 14
23 25)
~ COURT o (Ses
50019/202615.07.2026 |°LAPL R.K.MOHAPATRA C. No. |Order Dtd. 2026-07 No-
2468/2026 14
23 25)
COURT (Sea
50028/2026|15.07.2026 |CCAPD P.K.SAHOO C. No. [0rder Dtd. 2026-07 No-
4708/2025 14
23 25)
COURT (Sea
50029/2026|15.07.2026 |CCAPL G.SAHOO C. No. [0rder Dtd. 2026-07 No-
2439/2026 14
23 25)
~ COURT o (Ses
50031/2026|15.07.2026 |°LAPE G. SAHOO c. No. Order Dtd. 2026-07 No-
2430/2026 14
23 25)
COURT (Sea
50033/2026|15.07.2026 |CCAPE G.SUNDARA C. No. [0rder Dtd. 2026-07 No-
4772/2026 13
23 25)
COURT (Sea
50036/2026 |15.07.2026 |°LAPE N . PANDA c. No. [0rder Dtd. 2026-07 No-
1917/2026 13
23 25)
COURT
WP (C) - Order Dtd. 2026-07- |WRIT (Sea
50038/2026(15.07.2026 21603/202¢ S+ R+ SETHL [C. gg. 14 BRANCH-2 No-7
COURT
BLAPL- Order Dtd. 2026-07- (Sea
50040/2026[15.07.2026 | 20" . |H.K.PATRA C. gg. T BATL-1 e
COURT
WP (C) - Order Dtd. 2026-09- (Sea
50041/2026|15.07.2026 19693/2026 |5+ KHANDAI C. gg. 10 No-¢
COURT
BLAPL- Order Dtd. 2026-07- (Sea
50043/2026(15.07.2026 3810/2026 M-R-SAHOO C. NO. 14 No—6

23




COURT

ABLAPL- Order Dtd. 2026-07- (Sea
50044/2026 (15.07.2026 [ oo PRADHAN gg. 13 R
COURT
WP (C) - Order Dtd. 2026-07- |WRIT (Sea
50046/2026(15.07.2026 91643/202¢ F-R-SWAIN 22. 14 BRANCH-2 [No—7
COURT
BLAPL- Order Dtd. 5000-01- (Sea
50048/2026 (15.07.2026 | )/, >, |P.K.MISHRA gg. o1 R
COURT (Sea
WP (C) - Order Dtd. 2026-07- |[WRIT ©
50049/2026(15.07.2026 21616/202¢6 F-R-SWAIN NO. 14 BRANCH-8 |NO
23 56)
COURT (Sea
50051/2026|15.07.2026 |CCAPT .K.PATRA No. [0rder Dtd. 2026-07 No-
13227/2025 13
23 56)
WRIT
COURT (Sea
WP (C) - Order Dtd. 2026-07- |BRANCH ©
50052/2026 (15.07.2026 |1 00’00 [P.R.SHAIN gg. 1 (DTVISTON ?21)
BENCH-3)
COURT (Sea
50054/2026|15.07.2026 |CCAPD .K.MISHRA No. [0rder Dtd. 2026-07 No-
2554/2026 14
23 121)
COURT (Sea
50055/2026 |15.07.2026 ‘77%2?52026 .MOHANTY NO. 3 ??der Dtd. 2026-08 No-
OLD 121)
COURT
WP (C) - Order Dtd. 2026-07- |WRIT (Sea
50056/2026(15.07.2026 |57 o50 0, |P.R.SWAIN ggb 307, ERANCH-2 Newr
COURT
ABLAPL- Order Dtd. 2026-08- (Sea
50057/2026 (15.07.2026 7o o0 . |S.P.BARIK No. 3|0 Moo
OLD
COURT
WP (C) - Order Dtd. 2026-07- |WRIT (Sea
50058/2026 (15.07.2026 | o1 000, R. PRADHAN ggb 3070 ERANCH-2 o~ e
COURT
WP (C) - Order Dtd. 2026-07- (Sea
50059/2026 (15.07.2026 |55 20 oo |A.K.NAYAK NO. 3|, Mo
OLD
COURT
WP (C) — Order Dtd. 2026-07- (Sea
50060/2026 |15.07.2026 |1 o0 oo [U.K.SAHU NO. 3| 0 Mo
OLD
WP (C) - COURT |Order Dtd. 2026-04- |WRIT (Sea
50061/2026 (15.07.2026  |1- ' oo [P.K.LENKA o, o130 ERANCH-2 [Noeg
WP (C) - COURT |Order Dtd. 2026-07- (Sea
50062/2026 (15.07.2026 |3o0 0 |B.MOHAPATRA o, o713 R
WP (C) - COURT |Order Dtd. 2026-07- |[WRIT (Sea
50063/2026 (15.07.2026 |1 .1 50,q M-R.ROUTRAY v, o1 ERANCH-T 23;
WP (C) - COURT |Order Dtd. 2026-07- |[WRIT (Sea
50064/2026 (15.07.2026  |1c o1 o0, [M.R.ROUTRAY o, o713 R ANCH-S g;;
WRIT (sea
WP (C) - COURT |Order Dtd. 2026-07- |BRANCH -
50065/2026 (15.07.2026 |1 c.0 /5006 K. PATRA T, o113 (DTVISTON $§9)

BENCH-3)




(Sea

WP (C) - COURT Order Dtd. 2026-07- [WRIT ©
50066/2026 (15.07.2026 |1 o 000 [M.DAS vo. 2 |4 RANCH-5 Eg)
WRIT (ses
WP (C) - COURT lOrder Dtd. 2026-07- |BRANCH ©
50067/2026 (15.07.2026  |5oo01 o0, |D.-K.BEHERA vo. 2 |4 DTVISTON T§2)
BENCH-2)
WP (C) - COURT |Order Dtd. 2026-07- |[WRIT (Sea
50068/2026 (15.07.2026 | oolg oo g M. N. MOHANTY v, 2|3 R ANCHT zg;
WP (C) - COURT Order Dtd. 2026-07- [WRIT (Sea
50069/2026/15.07.2026 |, o 0 /5056 [S-NAYAK No. 2 |12 BRANCH-7 TE;
WP (C) - COURT |Order Dtd. 2026-07- |[WRIT (Sea
50070/2026 (15.07.2026 |0 0705 0oq |T- SRHOO vo. 2|13 BRANCH-6 22;
WP (C) - COURT |Order Dtd. 2026-07- (Sea
50071/2026(15.07.2026 |50 ~0" ) o M. N. MOHANTY . 2 lis 22;
WP (C) - COURT |Order Dtd. 2026-07- |[WRIT (Sea
50072/2026 (15.07.2026 | 3002, 505, M. N. MOHANTY Mo, o113 ERANCH-1 §§;
WP (C) - COURT Order Dtd. 2026-07- (Sea
50073/2026 |15.07.2026 |5, ¢ 505, [B-NAYAK v, 2 |10 gi;
COURT (Sea
WP (C) - Order Dtd. 2026-07- |WRIT ©
50074/2026(15.07.2026 |37, 5 ) |P.L.MISRA No. |7, eencHo1 Mo
23 31)
COURT
WP (C) — Order Dtd. 2026-07- |WRIT (Sea
50076/2026 (15.07.2026 | jco-0" 0, |S K BEHERA gg. 05 RRANCH-2 o
COURT (Sea
CMP- Order Dtd. 2026-07- |WRIT
50077/2026 (15.07.2026 |J oo o |V.MOHAPATRA No. |, peancH_g No-
23 39)
COURT (Sea
WP (C) - Order Dtd. 2026-07- |WRIT ©
50078/2026 (15.07.2026 | 000, [H K MOHANTA NO. |, ERaNCH-5 |NO
23 21)
COURT (Sea
WP (C) - Order Dtd. 2026-07- |WRIT _
50079/2026 (15.07.2026 |7 0700, (D P MOHANTA No. |J, epanCH-5 |NO
23 21)
COURT (Sea
WP (C) - Order Dtd. 2026-07- |WRIT ©
50080/202615.07.2026 3,000 /50, U CHEOTRAY NO. BRANCH-2 |NO
23 34)
COURT (Sea
WP (C) - Order Dtd. 2026-07- |WRIT
50082/2026 (15.07.2026 |3 .20 o0 o |S DAS NO. |, epancH-3 |NO
23 33)
COURT (Sea
WP (C) - Order Dtd. 2026-07- |WRIT ©
50083/2026 (15.07.2026 |2 -0, |S DAS NO. |7, emncH_7 NO
23 18)
COURT (Sea
WP (C) - Order Dtd. 2026-07- |WRIT ©
50084/2026 (15.07.2026 |, o o0 , |S DAS NO. [, encHog Mo
23 13)
' WP (C) - COURT |Order Dtd. 2026-07- |WRIT (Sea
50085/2026 (15.07.2026 |, oo/o0o, |S DAS o o RRANCH-8 o




00

01

02

03

04

05

23 143)
(Sea
TRP (C) - COURT |[Order Dtd. 2026-08-
50086/2026(15.07.2026 | ¢ oo |T.K.MOHANTY o, 9 loa zg)
(Sea
WP (C) - COURT |Order Dtd. 2026-07- |[WRIT
50087/2026 [15.07.2026 |, >0, |S DAS wo. 9110 R ANCH-S Sg)
(Sea
WP (C) - COURT |[Order Dtd. 2026-07- |WRIT
50088/2026(15.07.2026 |, 00, |S DAS NS b R ANCH4 22)
(Sea
WP (C) - COURT |[Order Dtd. 2026-07- |WRIT
50089/2026(15.07.2026 |, =0” o |K.NAIK o, 9 lia ERANCH- G 22)
(Sea
WP (C) - COURT |Order Dtd. 2026-07- |[|WRIT _
50091/2026(15.07.2026 |, 0o) >, |S DAS N b R ANCH-4 23)
WRIT (Sea
WP (C) - COURT |0rder Dtd. 2026-07- |BRANCH ©
50092/2026(15.07.2026 |y 00", |S.DAS vo. 9 |ig (DTVISTON T§7)
BENCH-3)
(Sea
WP (C) - COURT |Order Dtd. 2026-07- |[WRIT _
50093/2026(15.07.2026 | 200, |S DAS N b R ANCH-8 28)
(Sea
WP (C) - COURT |Order Dtd. 2026-07- |[|WRIT
50094/2026(15.07.2026 |70, |S DAS wo. 9 10 R ANCH-4 SZ)
(Sea
WP (C) - COURT |Order Dtd. 2026-07- |[WRIT
50095/2026 [15.07.2026 ;0,370 6. JAYSINGH o, o lia RANCHA1 28)
50096/2026|15.07.2026 | (€)=~ H.K.MOHANTA COURT (Order Dtd. 2026-07- [WRIT ésﬁa
Ul 21508/2026 | " NO. 9 |14 BRANCH-1 3$)
50097/2026 115.07.2026 WP(C)~ K JATI COURT |Order Dtd. 2026-07- |[WRIT ésfa
Ul 21347/2026 75" NO. 9 |14 BRANCH-7 12)
50098/2026|15.07.202¢ WP (C) - o K. JENA COURT Order Dtd. 2026-07- [WRIT gsfa
Y 20602/2026 | " NO. 9 |14 BRANCH-1 38)
50099/2026(15.07.2026 |"E(C)~ P K RATH COURT \Order Dtd. 2026-07- ésfa
Ul 28179/2024 NO. 9 |14 38)
50100/2026|15.07.2026 |NE(C)- P K RATH COURT (Order Dtd. 2026-07- ésﬁa
Dl 24961/2024 NO. 9 |14 38)
50101/2026|15.07.2026 |NE(C)- P K RATH COURT (Order Dtd. 2026-07- gsfa
Ul 28191/2024 NO. 9 |14 38)
50102/2026(15.07.2026 |"E{C)~ P K RATH COURT \Order Dtd. 2026-07- ésfa
Ul 28196/2024 NO. 9 |14 38)
50103/2026 15.07.2026 WB(C)~ 5 DAS COURT Order Dtd. 2026-07- gsfa
Ul 21350/2026 " NO. 9 |14 38)




06

07

08

09

10

11

12

13

14

15

16

17

18

19

20

21

22

23

(Sea

WP (C) - COURT |Order Dtd. 2026-07- N
50104/2026(15.07.2026 |7 c 0" |B.DAS vo. ol 28)
WP (C) - COURT Order Dtd. 2026-07- (Sea
50105/202615.07.2026 98250/2024 P K RATH No. 9 |14 28;
WP (C) - COURT |Order Dtd. 2026-07- (Sea
50106/2026(15.07.2026 |57 320" 0, |B.DAS v o lia 28;
WP (C) - COURT |Order Dtd. 2014-10- (Sea
50108/202615.07.2026 14395/2010 P.K.BARIK NO. 9 |22 28;
RAMESH MISC.
50109/2026(15.07.2026 2?2;2020 CHANDRA ;gURg ?;der brd. 2025°12= 4 ppEarL éif;
BEHERA : SEC.
~ COURT o (Sea
50110/202615.07.2026 |[RBLAPL ANITA SAHOO No. 3 Order Dtd. 2026-07- |, .5 4 No-
7523/2026 13
OLD 13)
COURT
cMP- Order Dtd. 2026-07- |WRIT (Sea
50112/2026[15.07.2026 |/, oo, [B BEHERA ggb 3 10 ERANCH-2 |Noe
COURT (Sea
CMP- Order Dtd. 2026-07- |WRIT
50113/2026[15.07.2026 |..o”o0,, M R BARIK NO. 3|74 eraNCH-3 [NO™
OLD 14)
~ COURT o (Sea
50114/2026|15.07.2026 $§5£8;5 A.K.MOHANTY NO. 3 gider Dtd. 2026-07 No-
OLD 14)
CRLA- COURT |order Dtd. 2026-10- |CRIMINAL |(Sea
50116/2026(15.07.2026 | /", |A K MOHANTY wo. s los ADDEAL R
WP (C) - COURT |Order Dtd. 2026-07- |[WRIT (Sea
50117/2026(15.07.2026 | 1-0 5,0, - |A.MOHANTY v 5 o7 R ANCH-3 Ti;
WP (C) - COURT Order Dtd. 2026-07- [WRIT (Sea
50118/2026(15.07.2026 |35 " |S K PARIDA vo. 5|13 R ANCH-S g;;
WP (C) - COURT Order Dtd. 2026-08- (Sea
50119/2026 [15.07.2026 |¢o =)0, |H.K.MOHANTA vo. 9|2 22;
CRLMC- COURT |Order Dtd. 2026-07- (Sea
50120/2026(15.07.2026 |75 o [B.K.DAS o o lis 22;
WP (C) - COURT |Order Dtd. 2026-07- |[WRIT (Sea
50121/202615.07.2026 | 5055 5q,5 K N SAHOO No. 9 |08 BRANCH-8 22;
ABLAPIL- COURT Order Dtd. 2026-07- (Sea
50122/2026(15.07.2026 20> - |R.K.DEHURY v, o has BATL-1 TZ;
COURT
RSA- Order Dtd. 9999-12- |SECOND (Sea
50123/2026(15.07.2026 | o2 o0 M R SAHOO Tg. T S PPEAL Moo
COURT
WP (C) - Order Dtd. 2026-07- (Sea
50124/202615.07.2026 |, 05 /5y MANAST SETHI NO. 1, No—7

12




24

25

26

27

28

29

30

31

32

33

34

35

36

37

38

39

40

41

COURT

ABLAPL- Order Dtd. 2026-07- (Sea
50125/2026(15.07.2026 | 2"~ - |R.K.DEHURY Tg. 3 oo
COURT
RSA- Order Dtd. 2026-08- |SECOND (Sea
50126/202615.07.2026 |50, 54,5, |S MOHARANA 1;2 06 APPEAL No-3
COURT
ABLAPL- Order Dtd. 2026-07- (Sea
50127/2026(15.07.2026 |52~ |P.K.BARIK gg. 13 Noo s
COURT (Sea
WP (C) - Order Dtd. 2026-07- |[WRIT ©
50128/2026/15.07.2026 |1 50 /556 [P K PARIDA NO. |1, BRANCH-6 MO
23 35)
COURT (Sea
50129/2026|15.07.2026 |[LDLAPL P.K.BARTK No. |Order Dtd. 2026-07- ... No-
7530/2026 13
23 13)
COURT
ABLAPIL- Order Dtd. 2026-07- (Sea
50130/2026(15.07.2026 |5~ " - |P.K.MISHRA gg. 08 BATIL-1 R
COURT (Sea
WP (C) - Order Dtd. 2026-07- |[WRIT ©
50131/2026[15.07.2026  |Jc 71 50, K PARIDA No. |7, encHog Mo
23 52)
COURT (Sea
50132/2026|15.07.2026 |[DLAPL J . PRADHAN No. [0rder Dtd. 2026-07 No-
7516/2026 13
23 52)
COURT (Sea
WP (C) - Order Dtd. 2026-07- |[WRIT ©
50133/2026(15.07.2026 |57 /o"o o [P K. JENA No. |7} eaNCHos [NO
23 32)
COURT (Sea
50135/2026|15.07.2026 |"E(C) P. K. JENA No. [0rder Dtd. 2026-07 No-
21639/2026 14
23 32)
COURT (Sea
WP (C) - Order Dtd. 2026-07- |WRIT _
50136/2026(15.07.2026 |15, 7c" .o N K ROUT No. |3 eancH-3 NO
23 13)
WRIT
COURT (Sea
WP (C) - Order Dtd. 2026-07- |BRANCH ©
50137/2026(15.07.2026 |7 2" o |P. K. JENA gg. Y (DTVISTON Tiz)
BENCH-2)
COURT
WP (C) — Order Dtd. 2026-07- |WRIT (Sea
50138/2026(15.07.2026 |,7co0" )0, [P K. JENA gg. T RRANCH=2 e
COURT (Sea
WP (C) - Order Dtd. 2026-07- |WRIT ©
50139/202615.07.2026 |/ /0 5015 N K ROUT NO. | BRANCH-3 |NO
23 28)
COURT (Sea
50140/2026|15.07.2026 |CREMA M K PRADHAN No. [0rder Dtd. 2026-07 No-
12/2026 14
23 28)
COURT (Sea
50141/2026|15.07.2026 |°LAPD U DAS No. [0rder Dtd. 2026-07 No-
2455/2026 14
23 28)
CRLMC- COURT Order Dtd. 2026-08- (Sea
50142/202615.07.2026 2185/2026 MITHUN DAS No. & 110 gg)—
WP (C) - COURT |Order Dtd. 2026-07- |WRIT (Sea
50143/2026/15.07.2026 |5, 10 515 N K ROUT No. 6 |13 BRANCH-3 No-




42

43

44

45

46

477

48

49

50

51

52

53

54

55

56

57

58

113)

(Sea
BLAPL- COURT |[0Order Dtd. 2026-07-
50144/2026(15.07.2026 2636/2026 M NAYAK No. 6ll1a Tg;
COURT (Sea
50145/2026|15.07.2026 §§32025 U P BAG NO. 2 ggder ptd. 2026-10 No-
OLD 13)
WRIT
COURT (Sea
WP (C) - Order Dtd. 2026-07- |BRANCH -
50146/202615.07.2026 91583/2026 P. K. JENA gib 2 14 (DIVISION ?iz)
BENCH-2)
COURT (Sea
WP (C) - Order Dtd. 2026-07- |WRIT -
50147/2026/15.07.2026  |,, 505 55 [P+ K. JENA NO. 2 |1, BRANCH-7 |NO
OLD 15)
COURT (Sea
50148/2026|15.07.2026 ?fégé/2026 P. K. JENA NO. 2 ?Zder ptd. 2026-07 No-
OLD 15)
COURT (Sea
WP (C) - Order Dtd. 2026-07- |WRIT N
50149/2026(15.07.2026 13420/2015 N K ROUT NO. 2 13 BRANCH-3 No
OLD 13)
COURT (Sea
WP (C) - Order Dtd. 2026-07- |WRIT _
50151/2026(15.07.2026 21577/2026 P. K. JENA NO. 2 14 BRANCH-5 [NO
OLD 32)
COURT (Sea
50152/2026|15.07.2026 ?fég;/2026 P. K. JENA NO. 2 ?Zder ptd. 2026-07 No-
OLD 32)
COURT (Sea
WP (C) - Order Dtd. 2026-07- |WRIT N
50153/2026(15.07.2026 14444/2015 N K ROUT NO. 2 13 BRANCH-3 No
OLD 28)
COURT (Sea
WP (C) - Order Dtd. 2026-07- |WRIT _
50154/2026(15.07.2026 21550/2026 P. K. JENA NO. 2 14 BRANCH-7 |NO
OLD 15)
COURT (Sea
WP (C) - Order Dtd. 2026-07- |WRIT ~
50155/2026(15.07.2026 21549/2026 P. K. JENA NO. 2 14 BRANCH-" No
OLD 15)
COURT (Sea
WP (C) - Order Dtd. 2026-07- |WRIT N
50156/2026(15.07.2026 14445/2015 N K ROUT NO. 2 13 BRANCH-3 No
OLD 28)
COURT (Sea
50157/2026(15.07.2026 |50 060 - |PK SAHOO No. 2 |Jpder Prd. 2026707 No-
OLD 28)
COURT (Sea
WP (C) - Order Dtd. 2026-07- |WRIT -
50158/202615.07.2026 |, o 0 ng56 P+ K. JENA NO. 2 1, BRANCH-7 |NO
OLD 15)
COURT (Sea
WP (C) - Order Dtd. 2026-08- |WRIT
50159/2026(15.07.2026 20445/2026 A. K. BEHERA NO. 24 BRANCH-7 |NO
23 15)
COURT
WP (C) - H. N. Order Dtd. 2026-07- |WRIT (Sea
50160/2026115.07.2026 17887/2026 MOHAPATRA gg' 14 BRANCH-2 |No-9
COURT (Sea
WP (C) - Order Dtd. 2026-07- |WRIT N
50162/202615.07.2026 14833/2026 A. MOHANTY gg. 14 BRANCH-1 gi)




59

60

6l

62

63

64

65

66

67

68

69

70

71

72

73

74

75

76

77

COURT (Sea
WP (C) - Order Dtd. 2026-07- |[WRIT -
50163/2026(15.07.2026 |1, o o0 o [N K ROUT NO. |3 sranch-3 |NO
23 28)
COURT (Sea
WP (C) - Order Dtd. 2026-07- |[WRIT -
50164/202615.07.2026 | 030 /50,6 A+ MOHANTY NO. |7, BRANCH-1 |NO
23 31)
COURT (Sea
WP (C) - Order Dtd. 2026-07- |WRIT N
50165/2026(15.07.2026 |1y, 0 0. o [N K ROUT NO. |73 BraNcH-3 NO
23 28)
CRLREV- COURT |Order Dtd. 2026-08- (Sea
50167/202615.07.2026 5/2024 M. R. SAHOO No. & |12 gg;
WP (C) - COURT Order Dtd. 2026-07- [WRIT (Sea
50168/202615.07.2026 |, 00’00 T BAG 5. ¢ o BRANCH- g;;
_ BIBHUTI o (Sea
50169/2026|15.07.2026 §§2252026 RANJAN ESURg ?gder Dtd. 2026-07- |ga17 9 No-
MOHANTY . 13)
WP (C) - COURT |Order Dtd. 2026-07- |WRIT (Sea
50170/202615.07.2026  |,co 0 o0, |T BAG 5. ¢ o BRANCH-4 22;
WP (C) - COURT |Order Dtd. 2026-07- |WRIT (Sea
50171/2026(15.07.2026 |00 . [P.K.DAS vo. €1 ERANCH-2 INeg
WP (C) - COURT |Order Dtd. 2026-05- |WRIT (Sea
50173/202615.07.2026 | 5500 000 [AMIYA Mo, € log ERANCH-2 INe—g
WRIT (sea
WP (C) - COURT |Order Dtd. 2026-07- |BRANCH N
50174/2026(15.07.2026  |50020 50, ¢ [R-MALLICK . ¢ lo3 (DTVISTON Tgl)
BENCH-3)
WP (C) - COURT |Order Dtd. 2026-07- (Sea
50175/2026(15.07.2026  |,0 000 o0, [P K DAS %o. ¢ |ia No-
121)
WP (C) - COURT Order Dtd. 2026-08- [WRIT (Sea
50176/2026(15.07.2026 | ;oo oo, |G.N. BARIK %o, 1117 BRANCH_1 28;
WP (C) - COURT |Order Dtd. 2026-07- |[WRIT (Sea
50177/2026 |15.07.2026 |1, 077 oo [H.K. MOHANTA 5o, 1114 ERANCH-8 ﬁg;
(Sea
CRLMC- COURT
50178/2026(15.07.2026 |, o) o0, M DAS o 1 No-
42)
(Sea
CRLMC- COURT
50179/202615.07.2026 2146/2026 R.K.ROUTRAY NO. 1 22;
CMP- COURT |Order Dtd. 2026-07- |WRIT (Sea
50180/2026(15.07.2026 |7, oo 5 |M.NAYAK vo. 1113 ERANCH-2 [New1
WP (C) - COURT |Order Dtd. 2026-07- (Sea
50181/202615.07.2026 |0 00 5056 |G C BARIK No. 1 |10 No—7
CRLMC- COURT |[Order Dtd. 2026-07- (Sea
50182/202615.07.2026 |, o 50, R-K.ROUTRAY No. 1|13 No—7
CMP- COURT |[Order Dtd. 2026-07- |WRIT (Sea
50183/2026|15.07.2026 |77 o, |P.C.DASH v, 1|3 BRANCH-2 [Noo
78 [50184/2026[15.07.2026  |CRLMC- B.DAS [COURT |order Dtd. 2026-07- [(Sea




79

80

81

82

83

84

85

86

87

88

89

90

91

92

93

94

95

96

97

11995/2026 | NO. 6|13 INo-7
COURT
RSA- Order Dtd. 2026-08- |SECOND (Sea
50185/202615.07.2026 18/2020 D.NAYAK C. 28. 03 A DDEAL Ne—s
COURT
CRLMC- Order Dtd. 2026-07- (Sea
50186/2026(15.07.2026 1971/202¢ |S-S-PATTANAIK C. 28. 14 No—0
CRLMC- COURT |Order Dtd. 2026-07- (Sea
50187/2026|15.07.2026 1889/202¢ |E-K-JENA C. NO. 613 No-0
CRLMC- COURT |Order Dtd. 2026-07- (Sea
50188/2026(15.07.2026 5192/2025 R-K.MOHAPATRA C. NO. 6|14 No—0
CRLMC- COURT |Order Dtd. 2026-07- (Sea
50189/2026(15.07.2026 5192/2025 R-K.MOHAPATRA C. NO. 6 |14 No—0
CRLMC- COURT |Order Dtd. 2026-07- (Sea
50190/202615.07.2026 51922025 [R-K-MOHAPATRA C. Mo, & |14 N
CRLMC- COURT |Order Dtd. 2026-07- (Sea
50191/2026(15.07.2026 1718/202¢ |P-K.DASH C. . &l N
WP (C) - COURT Order Dtd. 2026-07- [WRIT (Sea
50194/202615.07.2026 20666/2026 D+ SAMAL C. o €13 BRANCH-8 22;
WP (C) - COURT |Order Dtd. 2026-07- |[WRIT (Sea
50195/2026(15.07.2026 20662 /2026 P+ SAMAL C. . &l BRANCH-6 gg;
COURT
WP (C) - Order Dtd. 9999-12- |[WRIT (Sea
50198/202615.07.2026 21377 /2026 S+ P+ MALLICKC. ggb 23] BRANCH-1 |No-2
COURT MISC.
50199/2026 (15.07.2026 §§§;2023 N. SAHOO c. NO. 2 ?gder btd. 2026-07- |, ppEaL éif;
OLD SEC.
COURT MISC.
50200/2026(15.07.2026 §§2;2019 S.K.RATH C. NO. 2 ?gder btd. 2026-07- J4ppEar éif;
OLD SEC.
COURT MISC.
50201/2026|15.07.2026 " 29~ G.JAYSINGH  [C. No. p [0rder Dtd. 2026-07- | pppay | (Se3
189/2019 10 No-2
OLD SEC.
COURT MISC.
50202/2026(15.07.2026 |57 |B.DAS c. No. 2 Jrder DEd. 20267077 fappgar, | (Se2
OLD SEC.
COURT MISC.
50203/2026|15.07.2026 | 20~ S.N.SHARMA c. No. 2 |Order Dtd. 2026-07- |, pppay (Sea
570/2019 13 No-5
OLD SEC.
COURT
WP (C) - BINDU SAGAR Order Dtd. 2026-07- (Sea
50206/2026|15.07.2026 21372 /2026 |SWATN C. NO. 2|, Ne-t
OLD
COURT
WP (C) - BINDU SAGAR Order Dtd. 2026-07- (Sea
50207/202615.07.2026 21513/2026 |SHATN C. NO. 2 |7, Net
OLD
COURT
BLAPL- Order Dtd. 2026-07- (Sea
50212/2026|15.07.2026 2653/202¢6 |NIRANJAN ROUT C. NO. 2 1, No—-5
OLD
COURT
BLAPL- Order Dtd. 2026-07- (Sea
50213/202615.07.2026 5776/2026 |NIRANJAN ROUT (C. ggb 21, Ne-t




98

99

00

01

02

03

04

05

06

07

08

09

10

11

12

13

14

15

COURT

ABLAPL- BINDU SAGAR Order Dtd. 2026-07- (Sea
50214/2026 (15.07.2026 )70 oo [crnn NO. 2 [ 3 BATL-1 R
OLD
COURT
CRLREV- Order Dtd. 2026-08- (Sea
50215/202615.07.2026 |5, /5q5s |L-K.NAYAK TS. 14 No—6
WRIT
COURT (Sea
WP (C) - Order Dtd. 2026-07- |BRANCH ©
50216/202615.07.2026 20501/2026 D. K. BEHERA TS. 14 (DIVISION ?iz)
BENCH-2)
COURT (Sea
WP (C) - Order Dtd. 2026-07- |WRIT ©
50217/2026/15.07.2026 ;1 g4 5o R+ K. BARIK No. o BRANCH-5 |NO
17 32)
COURT (Sea
50218/2026|15.07.2026 |"E(C) S. K. MALLICK No. |Order Dtd. 2026-07 No-
17106/2026 14
17 32)
COURT (Sea
WP (C) - Order Dtd. 2026-07- |[WRIT ©
50219/2026(15.07.2026 | 1o5 0", |S.PANDA No. |7, ennchog MO
17 42)
COURT (Sea
50220/2026|15.07.2026 §§5/2026 A K SARANGI NO. 2 ?Zder ptd. 2026-07 No-
OLD 42)
COURT (Sea
50221/2026|15.07.2026 g§2/2026 S.K.RATH NO. 2 ?gder Ptd. 2026-07 No-
OLD 42)
_ COURT _ _ (Sea
50222/2026|15.07.2026 538/2026 S.K.RATH NO. 2 2§der Ptd. 2026-07 No-
OLD 42)
COURT (Sea
50223/2026|15.07.2026 5?2/2026 S.K.RATH NO. 2 ?gder ptd. 2026-07 No-
OLD 42)
CRLMC- COURT |0rder Dtd. 2026-07- (Sea
50224/2026 (15.07.2026 | 7o) . |D P DASH o & o g;;
CRLMP- COURT Order Dtd. 2026-07- (Sea
50225/2026 (15.07.2026 |Z, 000 . |P.K.ROUTRAY Mo, €14 Sg;
CRLREV- COURT Order Dtd. 2026-07- (Sea
50226/2026 (15.07.2026 | ¢" 000 |G.JAYASINGH wo. 814 22;
COURT
RSA- Order Dtd. 2026-07- |SECOND (Sea
50229/202615.07.2026 | 5g /54,5 [K.N.SAHOO TS. 09 APPEAL No—7
COURT MISC.
50231/2026|15.07.2026 | 29” S .MOHARANA No. [0rder Dtd. 2026-07- | pppay | (Sed
463/2025 13 No-¢
23 SEC.
COURT
CRLREV- Order Dtd. 2026-07- (Sea
50232/2026 (15.07.2026 |70 00 |C.RANA TS. Y i
COURT
CRLREV- Order Dtd. 2026-07- |CRIMINAL |(Sea
50233/202615.07.2026  |35g 5q,s |T-SWAIN TS. 13 REVISTON [No-3
CRLREV- COURT |Order Dtd. 2026-07- (Sea
50234/2026 (15.07.2026 |70 - |T SWAIN o s Moo




16

17

18

19

20

21

22

23

24

25

26

277

28

29

30

31

32

117

COURT
CMP- Order Dtd. 2026-07- (Sea
50238/202615.07.2026 903/2026 H.K.MOHANTA TS. 13 No- 3
COURT
CMP- Order Dtd. 2026-07- (Sea
50239/2026(15.07.2026 749/2026 |S+S-JENA 1112 13 No-3
COURT
FAO- Order Dtd. 2026-07- (Sea
50240/2026|15.07.2026 775/2026 M.R.ROUTRAY Tg. 13 No-3
COURT
FAO- Order Dtd. 2026-07- (Sea
50244/202615.07.2026 818/2026 D K PANDA TS. 13 No- 3
COURT
CRLMC- Order Dtd. 2026-07- (Sea
50248/202615.07.2026 2173/2026 P.K.MISHRA TS. 13 No-3
COURT
FAO- Order Dtd. 2026-07- (Sea
50254/202615.07.2026 670/2026 A.K.BARIK gg. 13 No- 2
COURT
FAO- Order Dtd. 2026-07- (Sea
50259/202615.07.2026 234/2026 B.MAHALI gg. 13 No-3
COURT
CONTC- Order Dtd. 2026-07- (Sea
50262/202615.07.2026 1914/2026 B.K.SAHOO Tg. 07 No-3
COURT
WP (C) — Order Dtd. 9999-12- (Sea
50263/2026115.07.2026 21310/2026 D. K. JENA NO. 2 31 No- 3
OLD
COURT
ABLAPL- Order Dtd. 2026-07- (Sea
50277/202615.07.2026 7601/2026 P C DAS NO. 2 14 No-3
OLD
COURT
WP (C) — Order Dtd. 2026-07- (Sea
50282/202615.07.2026 20128/2026 D. SWAIN ?S. 20 No- 3
COURT
BLAPL- Order Dtd. 2026-07- (Sea
50294/202615.07.2026 5156/2026 K.DANG ?g. 15 No- 3
COURT
BLAPL- Order Dtd. 2026-07- (Sea
50295/202615.07.2026 2715/2026 DP DASH Tg. 14 No-3
COURT
BLAPL- Order Dtd. 2026-07- (Sea
50296/202615.07.2026 2597/2026 HK PANDA Tg. 14 No- 3
COURT (Sea
WP (C) - Order Dtd. 2026-07- |[WRIT N
50297/2026|15.07.2026 38962/2023 N+ C- SRHOO NO. 14 BRANCH-6 |NO
12 36)
COURT (Sea
WP (C) - Order Dtd. 2026-07- |WRIT _
50298/202615.07.2026 38962/2023 S. MOHANTY NO. 14 BRANCH-6 No
12 36)
COURT (Sea
WP (C) - Order Dtd. 2026-07- |WRIT _
50299/2026|15.07.2026 12741/2026 G- R- PATRA NO. 14 BRANCH-8 |NO
12 43)
33 [50300/2026(15.07.2026 |TRP(C)-  [D P DASH (COURT |Order Dtd. 2026-07- | (Sea




34

35

36

37

38

39

40

41

42

43

44

45

46

477

48

49

50

51

196/2026 NO. 9 |07 No-
43)
CRLMA- COURT Order Dtd. 2026-07- (Ses
50301/2026[15.07.2026 |5 00> M.R.SAHOO o, 5 lia Sg;
ABLAPL- COURT |Order Dtd. 2023-01- (Sea
50302/2026(15.07.2026  [,7 >~ |S.P.DAS o, 2 l1e BAIL-1 e
CONTC- COURT |Order Dtd. 2026-07- (Sea
50303/202615.07.2026  |3055 50,4 [B-C.PANDA No. 2 10 No-3
WP (C) - COURT |order Dtd. 2026-07- |[WRIT (Sea
50304/2026[15.07.2026 | /c0) 7,0, R K MALLIK o, o lis ERANCH-1 o2
WP (C) - COURT |Order Dtd. 2026-07- |[WRIT (Sea
50305/2026 (15.07.2026 |, oo% 0. |C R MISHRA o, o ls R ANCH- 23;
ABLAPIL- COURT |Order Dtd. 2026-07- (Sea
50307/2026(15.07.2026 o /" [R.R.NAYAK o 213 23;
WP (C) - COURT Order Dtd. 2026-07- [WRIT (Sea
50308/2026(15.07.2026 |, o 0o |D NAYAK o 2|14 ERANCH2 28;
ABLAPL- COURT (Order Dtd. 2026-07- (Sea
50309/2026 [15.07.2026 |30, [R.K.MALLICK o, 2 la BAIL-2 TZ;
ABLAPIL- COURT |Order Dtd. 2026-07- (Sea
50311/2026(15.07.2026 | g )0 . |P.PANIGRAHI o, 213 BATL-1 TE;
ABLAPIL- COURT |0rder Dtd. 2026-07- (Sea
50312/2026(15.07.2026 | /5 [K.K.NATH o, 2|3 TE;
ABLAPIL- COURT Order Dtd. 2026-07- (Sea
50313/2026(15.07.2026 |Jc /" |S.R.BARIK vo. 2|13 BATL-1 TZ;
(Sea
ABLAPL-  |RASHMI RANJAN COURT |0rder Dtd. 2026-07-
50314/2026115.07.2026 ;00 9006 IMISHRA NO. 2|13 TZ;
~ COURT o (Ses
50315/2026|15.07.2026 |"E(C) A. PATTNAIK No. |0rder Dtd. 2026-07 No-
15305/2026 28
23 14)
COURT (Sea
ABLAPL-  |RASHMI RANJAN Order Dtd. 2026-07-
50316/2026(15.07.2026 S 20" [P o NO. |]% BATL-1 No-
23 15)
COURT (Sea
50317/2026|15.07.2026 |"£\C) A. PATTNAIK no. |Order btd. 2026-07 No-
15298/2026 28
23 15)
COURT (Sea
50318/2026|15.07.2026 |[DLAPL A.K.BEHERA No. |Order Dtd. 2026-07 No-
7566/2026 13
23 15)
COURT (Sea
50319/2026|15.07.2026 |[CDLAPL D.P.DASH No. [0rder Dtd. 2026-07 No-
7571/2026 13
23 15)
COURT WRIT (Sea
50320/2026|15.07.2026 §§é82/2026 S. M. SINGH NO. ?Zder Ptd. 2026-07- lprancH  [No-
23 (DIVISION |121)
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53

54

55

56

57

58

59

60

6l

62

63

64

65

66

67

68

69

BENCH-3) |

COURT
ABLAPL- Order Dtd. 2026-07- (Sea
50321/2026(15.07.2026 |7 " |B.P.TUNGA gg. i BAIL-1 Neos
COURT (Sea
50322/2026|15.07.2026 |[LDLAPL K.K.NATH No. |Order Dtd. 2026-07- ... No-
7574/2026 13
23 14)
COURT (Sea
50323/2026|15.07.2026 |[CDCLAPL R.K.MOHABHOT No. [0rder Dtd. 2026-07 No-
7575/2026 13
23 14)
~ COURT o (Ses
50326/2026|15.07.2026 |[CDLAPL B.P.TUNGA No. (Order Dtd. 2026-07- |o,.p 1 |yo-
7582/2026 13
23 14)
COURT (Sea
50328/2026|15.07.2026 §8§32024 MADAN DAS NO. 2 ?Zder Ptd. 2026-07 No-
OLD 14)
COURT (Sea
50329/2026|15.07.2026 ?5;28/2026 H. K. PANDA NO. 2 gider Ptd. 9999-12 No-
OLD 14)
COURT
WA- Order Dtd. 2026-07- |[WRIT (Sea
50365/2026(15.07.2026 |/ oo n0o, M.R.ROUTRAY ggb 213 ApPEAL  Ieod
COURT
CRLREV- Order Dtd. 2026-08- (Sea
50370/2026(15.07.2026 |3, %" - N.SAHOO TS. 1 R
COURT
CONTC- Order Dtd. 2026-07- (Sea
50371/2026(15.07.2026 |J,0°% . D P DASH gg. U R
COURT (Sea
WP (C) - Order Dtd. 2026-07- |[WRIT ©
50372/2026(15.07.2026 )5, o (G. R. PATRA no. |-} RaNCH-g MO
25 39)
WRIT
COURT (Sea
WP (C) - Order Dtd. 2026-07- |BRANCH ©
50373/2026(15.07.2026 |, oc0”) 0o IS M SINGH gg. Y (DIVISTON Tgl)
BENCH-3)
COURT (Sea
cMP- Order Dtd. 2019-07- |[WRIT
50374/2026(15.07.2026 o, 0 o |K.MANDAL No. |7 e
25 45)
COURT (Sea
50375/2026(15.07.2026 |0E \C) H. K. PANDA no. |Qrder Dtd. 9995-12 No-
20909/2026 31
25 45)
WP (C) - COURT Order Dtd. 2026-07- (Sea
50376/202615.07.2026 91804/2026 J KAR No. 1|15 Eg;
WP (C) - MISS COURT |[Order Dtd. 2026-07- |WRIT (Sea
50377/2026|15.07.2026 7796/2011 |S.L.PATTNAIK NO. 1 |10 BRANCH-1 |No-1
WP (C) - MISS COURT |[Order Dtd. 2026-07- |WRIT (Sea
50378/202615.07.2026 7797/2011 |S.L.PATTNAIK NO. 1 |10 BRANCH-1 |No-1
WP (C) - MISS COURT |[Order Dtd. 2026-07- |WRIT (Sea
50379/202615.07.2026 7798/2011 |S.L.PATTNAIK NO. 1 |10 BRANCH-1 |No-1
WP (C) - MISS COURT |[Order Dtd. 2026-07- |WRIT (Sea
50380/202615.07.2026 7799/2011 |S.L.PATTNAIK NO. 1 |10 BRANCH-1 |No-1
70 [50381/2026[15.07.2026  |WP (C) - MISS ICOURT |Order Dtd. 2026-07- [WRIT [(Sea
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76
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78

79

80

81

82

83

84

85

86

87

88

89

90

91

7800/2011 |S.L.PATTNAIK NO. 1 (10 BRANCH-1 |No-1
WP (C) - MISS COURT |Order Dtd. 2026-07- |WRIT (Sea
50382/202615.07.2026 1194575011 |s.1.paTTNAIK |C° O NO. 110 BRANCH-1 |No-1
WA- MANOJ KUMAR Order Dtd. 2026-05- (Sea
49965/2026(15.07.2026 3491/2024 RANA GENERAL 07 No-1
WP (C) - Order Dtd. 2021-11- |WRIT (Sea

49966/2026(15.07.2026 |3, 0" . MANAS PATI GENERAL o R ANCH-8 Sg;
WA- MANOJ KUMAR Order Dtd. 2026-05- (Sea

49967/2026(15.07.2026 3492/2024 RANA GENERAL 07 z;;
CONTC- Order Dtd. 2026-07- (Sea
49968/2026(15.07.2026 |, -5 " . |KABITA PATRA |GENERAL T CONTEMPT | °°7
WP (C) - PRATAP KUMAR Order Dtd. 2026-07- |[WRIT (Sea
49969/202615.07.2026  |,)/5 /5015 BEHERA GENERAL 07 BRANCH-2 |No-9
(Sea

WP (C) - MANOJ KUMAR Order Dtd. 2023-03- |[WRIT ©

49970/2026 [15.07.2026 |7 00,0 o GENERAL 1 R ANCH- 28)
PRAFULLA (Sea

49971/2026(15.07.2026 g?ié2026 CHANDRA GENERAL ?Zder Ptd. 2026-07 No-
ACHARYA 40)
WP (C) - Judgement Dtd. 2026- WRIT (Sea

49972/2026|15.07.2026 |/ 15" o [AMRIT ANUPAM |GENERAL 07eag R ANCH-3 Ti;
WA- MANOJ KUMAR Order Dtd. 2026-04- |[WRIT (Sea
49973/20261(15.07.2026 1748/2024 |RANA GENERAL o1 APPEAL No—6
CONTC- Order Dtd. 2023-03- (Sea
49990/2026(15.07.2026 |20 0 o MANAS PATI GENERAL i CONTEMPT |~
WP (C) - Order Dtd. 2026-07- |WRIT (Sea
49993/2026(15.07.2026  |)oc0", o MANAS PATI GENERAL Y ERANCH-1 INeod
CRLMC- Order Dtd. 2026-07- (Sea
49996/2026 [15.07.2026 | .7 - [KABITA PATRA |GENERAL v R
WP (C) — Order Dtd. 2026-07- (Sea
49998/2026(15.07.2026 21226/2026 MANAS PATI GENERAL 13 No-1
ABLAPL- DILLIP KUMAR Order Dtd. 2026-07- (Sea
50001/2026(15.07.2026 7565/2026 |NANDA GENERAL 13 No-1
WP (C) - PRAHALLAD Order Dtd. 2026-05- (Sea
50075/2026(15.07.2026 7613/2026 |CHANDRA DAS GENERAL 06 No-1
BLAPT,— BATSHNAB Order Dtd. 2026-07- (Sea
50081/2026(15.07.2026 2556/2026 |CHARAN PATRA GENERAL 13 BAIL-1 No—6
WP (C) - PRAHALLAD Order Dtd. 2026-07- |[WRIT (Sea

50090/2026|15.07.2026  |5555 /5026 |cuanpra Das |CoNERAL 02 BRANCH-5 12“3))'
WP (C) - PRAHALLAD Order Dtd. 2026-07- (Sea

50107/202615.07.2026 9583/2026 |CHANDRA DAS GENERAL 02 23;
WP (C) - PRAHALLAD Order Dtd. 2026-07- (Sea

50111/2026(15.07.2026 9585/2026 |CHANDRA DAS GENERAL 02 gg;
WRIT (Sea

50115/2026 |15.07.2026 ggég)/zo% giigéﬁ?gm GENERAL ggder btd. 2026-07- |ppaNcH  [No-
(DIVISTION |114)
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94
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96

97

98

99

00

01

02

03

04

05

06

07

08

BENCH-2) |

WRIT
(Sea
W (C) - PRAHALLAD Order Dtd. 2026-07- [BRANCH
50134/2026115.07.2026  Ig607/2026 |craNDRA DAs |CoNERAL 02 (DIVISION 0%
BENCH-1)
WRIT (s
WP (C) - PRAHALLAD Order Dtd. 2026-07- [BRANCH ©
50150/2026115.07.2026  |9508/5026 |cuanDRA DAS —|CCNERAL 02 (DIVISTON ?85)
BENCH-1)
MACA- MANARANJAN Order Dtd. 2024-12- 1195 (Sea
50161/202615.07.2026 o0y /h054  |lnayak GENERAL 14 2E§EAL No—7
MACA- MANORANJAN Order Dtd. 2025-07- |15 (Sea
50166/2026(15.07.2026 |00 o, |l GENERAL " ?EgEAL R
WP (C) - PRAHALLAD Order Dtd. 2026-07- (Sea
50172/2026(15.07.2026 g o0 oo | o [GENERAL o R
WP (C) - PRAHALLAD Order Dtd. 2026-07- |[WRIT (Sea
50192/2026|15.07.2026  lg665/5026 |cuanpRa DA |CoNERAL 02 BRANCH-6 |10
WRIT (e
WP (C) - PRAHALLAD Order Dtd. 2026-07- [BRANCH ©
50193/2026115.07.2026 195955026 |cuanDRA DAS |CCNERAL 02 (DIVISTON T§4)
BENCH-2)
ABLAPL-  |TANMAYA KUMAR Order Dtd. 2026-07- (Sea
50196/2026(15.07.2026 S50 0 | S GENERAL Ve Ti;)
ABLAPL-  |BAISHNAB Order Dtd. 2026-07- (Sea
50197/2026(15.07.2026 o om0 | s [GENERAL v BAIL-2 | %7
BLAPL- Order Dtd. 2026-07- (Sea
50205/2026(15.07.2026 | 2" . [BABITA DAS  [GENERAL Ve e
PRAVAT (Sea
50236/2026(15.07.2026 ?g§§;/2026 CHANDRA GENERAL ggder ptd. 2026-06 giiECH—B No-
BEHERA 43)
PRAVAT (Sea
50241/2026(15.07.2026 ?gésg/2026 CHANDRA GENERAL gﬁder ptd. 2026-06 No-
BEHERA 43)
PRAVAT (Sea
W (C) - Order Dtd. 2026-06- [WRIT
50245/2026|15.07.2026 CHANDRA GENERAL No-
19309/2026 | S oo 30 BRANCH-7 |,
PRAVAT (Sea
50250/2026|15.07.2026 ?gégi/2026 CHANDRA GENERAL ggder brd. 2026-06 giiECH—B No-
BEHERA 40)
FAO- Order Dtd. 2026-07- [+15C- (Sea
50251/2026(15.07.2026 A.K.BARIK GENERAL : APPEAL
541/2026 13 No-2
SEC.
PRAVAT
50256/2026(15.07.2026 |y ()7 lcuanDRa GENERAL Opder Drd. 20267067 e
BEHERA
PRAVAT (Sea
50261/2026(15.07.2026 |1 (2)7  lcuanpra GENERAL Qrder Drd. 2026-06= R T g [No-
BEHERA 40)
09 [50280/2026[15.07.2026 |wp(C) - [PRAVAT GENERAL | lorder Dtd. 2026-07- [WRIT [(Sea
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23
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25

26
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28

29

30

19936/2026 |CHANDRA 09 BRANCH-5 |No-
BEHERA 47)
CONTC- MANOJ KUMAR Order Dtd. 2026-05- (Ses
50281/2026(15.07.2026 1035/2026 |RANA GENERAL 25 S?;
WP (C) - MANOJ KUMAR Order Dtd. 2026-03- (Sea
50283/202615.07.2026 4986/2026 |RANA GENERAL 18 Z?;
WP (C) - RAJENDRA Order Dtd. 2026-07- (Sea
50284/2026(15.07.2026 21578/2026 NARAYAN ROUT GENERAL 14 S?;
ABLAPIL- RAJENDRA Order Dtd. 2026-07- (Ses
50291/2026(15.07.2026 7629/2026 |NARAYAN ROUT GENERAL 14 Z?;
FAO- Order Dtd. 2026-07- MISC. (Sea
50292/202615.07.2026 PRATIMA NAYAK |GENERAL : APPEAL
528/2020 15 No-9
SEC.
WP (C) - DEVPRAKASH Order Dtd. 2026-07- (Sea
50293/2026 (15.07.2026 |To2i 0o c ot GENERAL 05 R
CRLA- DEBIDUTTA Order Dtd. 2026-07- |CRIMINAL |(Sea
50306/202615.07.2026 119 5054 |MOHAPATRA GENERAL 13 APPEAL  |No-2
WP (C) - DEBIDUTTA Order Dtd. 2026-07- (Sea
50310/2026(15.07.2026 21579/2026 MOHAPATRA GENERAL 14 No-?2
MATA- Order Dtd. 2026-09- (Sea
50008/2026(15.07.2026 255/2025 D P DASH GENERAL 07 No—?
BLAPL- Order Dtd. 2026-06- (Sea
50020/202615.07.2026 | /o2’ 0 o |S R SAHOO GENERAL 25 Moo
BLAPL- Order Dtd. 2026-07- (Sea
50021/2026(15.07.2026 2579/2026 S R SAHOO GENERAL 14 No—2
WP (C) — Order Dtd. 2026-06- (Sea
50022/2026(15.07.2026 17957/2026 P K MOHANTY GENERAL 09 No—2
WA- Order Dtd. 2023-09- |WRIT (Sea
50023/2026(15.07.2026 735/2022 N ROUT GENERAL o5 A PPEAL No—2
FA- Order Dtd. 2023-09- (Sea
50024/2026(15.07.2026 111/1999 B R SENAPATI |GENERAL o5 No-?2
WP (C) - Order Dtd. 2026-07- |WRIT (Sea
50025/2026 [15.07.2026 |y oc0 o0, P K LENKA GENERAL 0 ERANCH-2 INe—1
TRP (C) - Order Dtd. 2026-05- (Sea
50026/202615.07.2026 |, o, ~0o, M K PANI GENERAL o: M.J.C. Moo e
BLAPL- Order Dtd. 2012-09- (Sea
50027/2026|15.07.2026 92274/2012 M R BARIK GENERAL 04 No—6
WP (C) - GOBARDHAN Order Dtd. 9999-12- (Sea
50030/2026(15.07.2026 33136/2025 NAYAK GENERAL 31 No-6
CRLMP- Order Dtd. 2026-07- (Sea
50032/2026(15.07.2026 120/2026 T SAHOO GENERAL 14 No-6
WP (C) - Order Dtd. 2026-07- |WRIT (Sea
50034/2026(15.07.2026 17681/2026 J P KAR GENERAL 14 BRANCH-8 iz;
ABLAPL- Order Dtd. 2026-07- (Sea
50035/202615.07.2026 R K BARIK GENERAL : No-
4925/2026 14 42)
31 [50037/2026[15.07.2026 |ABLAPL-  |R K BARIK GENERAL | lorder Dtd. 2026-07- |(Sea
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35
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41

42

43

44

45

46

477

48

49

50

4928/2026 14 No-

42)
BLAPT,- Order Dtd. 2026-07- (Ses

50039/202615.07.2026 2676/2026 P S DAS GENERAL 14 z;;
ABLAPL- Order Dtd. 2026-07- (Sea
50042/2026 (15.07.2026 |5 /o o0 . |S DAS GENERAL Y BATL-2 R
WP (C) - Order Dtd. 2026-07- (Sea
50045/202615.07.2026 | 505 5055 [P C DASH GENERAL 14 No—7
WP (C) - Order Dtd. 2026-07- |WRIT (Sea
50047/2026(15.07.2026 ) oon' 0 |S K PARIDA GENERAL 1 ERANCH-2 INe—d
WP (C) - Order Dtd. 2026-07- (Sea
50050/202615.07.2026 |72/ 50,6 N ROUT GENERAL 14 No—6
ABLAPL- Order Dtd. 2026-07- (Sea
50053/2026 |15.07.2026 ;" oo, |J BEHERA GENERAL Y Noee
cMP- Order Dtd. 2026-07- (Sea
50204/2026 |15.07.2026 | oo o0, |S N GAYA GENERAL Y Noee
WP (C) - Order Dtd. 2026-07- |WRIT (Sea

50208/2026 |15.07.2026 |1 571 50, |S N GAYA GENERAL 1 ERANCH-5 gi;
WP (C) - Order Dtd. 2026-07- (Sea

50209/2026 |15.07.2026  |J o, 00, |S N GAYA GENERAL 13 gi;
WP (C) - Order Dtd. 2026-07- |WRIT (Sea

50210/2026 (15.07.2026 | oo 000 . [B DAS GENERAL 05 R ANCH-4 T?;
JCRLA- Order Dtd. 2026-06- (Sea

50211/2026|15.07.2026 B DAS GENERAL : No-

41/2025 29

17)
WP (C) - Order Dtd. 9999-12- |WRIT (Sea

50227/2026 [15.07.2026 |5, 000 o0, |A T NAYAK GENERAL 3 ERANCH-3 Tg;
WRIT (ses

WP (C) - Order Dtd. 2021-03- |BRANCH ©

50228/2026 [15.07.2026 |0 ,o0 501 0[P K PANI GENERAL 30 (DTVISTON ng)

BENCH)

0Jc- Order Dtd. 2001-08- |[WRIT (Sea

50230/2026 (15.07.2026 |- oo |D PATTANAIK |GENERAL o1 R ANCH-3 Tg;
RSA- Order Dtd. 9999-12- |SECOND (Sea
50235/2026 |15.07.2026 |07 1o |S MODI GENERAL 3 S EDEAL Nooe
oJc- Order Dtd. 2001-08- |[WRIT (Sea

50237/2026 |15.07.2026 |oo0 oo |D PATTANAIK |GENERAL 01Petition, Annexure, [BRANCH-3 T§;
WP (C) - Order Dtd. 2026-08- |[WRIT (Sea

50242/202615.07.2026 |/ 059 /5056 [P K PANI GENERAL 20 BRANCH-3 Ei;
WP (C) - Order Dtd. 2026-08- (Sea

50243/202615.07.2026 21602/2026 P K JENA GENERAL 20 Ei;
CRLMC- Order Dtd. 2026-08- (Sea

50246/2026 (15.07.2026 |o00 oo N C SINHA GENERAL 20 No-

51)
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62
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68

69

_ na (Sea
50247/2026(15.07.2026 |cooMC N C SINHA GENERAL Order Dtd. 2026-08 No-
909/2025 20 51)
CRLMP- Order Dtd. 2026-08- (Sea
50249/202615.07.2026 K NAYAK GENERAL : No-
679/2026 20 51)
ABLAPL- Order Dtd. 2026-08- (Sea
50252/202615.07.2026 [/ 0g 50,6 |S SRHOO GENERAL 20 BAIL-1 No-6
WP (C) - Order Dtd. 2026-08- |WRIT (Sea
50253/202615.07.2026 |, 00 /5006 (S S PASAYAT  |GENERAL 20 BRANCH-1 [No-4
WP (C) - Order Dtd. 2026-08- (Sea
50255/202615.07.2026 |, 0 5056 (S S PASAYAT  |GENERAL 20 No-4
WP (C) - Order Dtd. 2026-08- (Sea
50257/2026(15.07.2026  |,0c0, o0, |S S PASAYAT |GENERAL 20 Nod
WRIT (sea
WP (C) - Order Dtd. 2026-08- |BRANCH N
50258/2026(15.07.2026 |00 o0, |S S PASAYAT |GENERAL 20 (DTVISTON TiZ)
BENCH-2)
CMP- Order Dtd. 2026-08- (Sea
50260/202615.07.2026 A SARMADI GENERAL : No-
1096/2026 20
112)
CRLMC- Order Dtd. 2026-08- (Sea
50264/202615.07.2026 M K NAYAK GENERAL : No-
105/2026 20
112)
CRLMC- Order Dtd. 2026-08- (Sea
50265/202615.07.2026 M K NAYAK GENERAL : No-
1367/2025 20
112)
CRLMC- Order Dtd. 2026-08- |CRIMINAL |(Sea
50266/2026(15.07.2026  |J oy o0, M K NAYAK GENERAL 20 1 SC Mo
CRLMC- Order Dtd. 2026-08- (Sea
50267/2026(15.07.2026 |0 M K NAYAK GENERAL 50 Nog
WP (C) - Order Dtd. 2026-08- |[WRIT (Sea
50268/2026(15.07.2026  |,0cq o0, B K MOHARANA |GENERAL 20 BRANCH-4 22;
BLAPL- Order Dtd. 2026-08- (Sea
50269/2026(15.07.2026 | 300\, [P K DASH GENERAL 50 gg;
WRIT (sea
WP (C) - Order Dtd. 2026-08- |BRANCH N
50270/2026(15.07.2026 | o0 |N C SINHA GENERAL 50 (DTVISTON T86)
BENCH-1)
WP (C) - Order Dtd. 2026-08- (Sea
50271/2026(15.07.2026 |72 oc0 oo [P C DAS GENERAL 20 No-
106)
WP (C) - Order Dtd. 2026-08- |WRIT (Sea
50272/2026|15.07.2026 | 1007g 50, |A SARMADI GENERAL 50 BRANCH-8 ?8;
WP (C) - Order Dtd. 2026-08- |[WRIT (Sea
50273/2026(15.07.2026  |,0.0y o0, |S S PASAYAT |GENERAL 20 ERANCH-€ SZ;
RPFAM- Order Dtd. 2026-08- |FIRST (Sea
50274/2026/15.07.2026 |5 54, R K MUND GENERAL 20 APPEAL No-4
70 [50275/2026 [15.07.2026  |wp (C) - 'S K NAYAK GENERAL | lOrder Dtd. 2026-08- |(Sea
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133136/2025 | 20 No-4
CRLMP- Order Dtd. 2026-08- (Sea
50276/2026(15.07.2026 |o." - R K BARIK GENERAL 20 R
CRLMC- Order Dtd. 2026-06- (Sea
50278/202615.07.2026 8/2025 N C SINHA GENERAL o5 No-4
WP (C) - Order Dtd. 2026-06- |[WRIT (Sea
50279/202615.07.2026 | o 22" 0 K K NATH GENERAL o R ANCH-4 ?3;
CRLMC- MANOJ KUMAR Order Dtd. 2026-07- (Sea
50285/2026 (15.07.2026 |, o0 |50 GENERAL T T;;
WE (C) - Order Dtd. 2026-07- (Ses
50286/2026(15.07.2026 |500 0" oD D. NAIK GENERAL e TS;
CRLMC- Order Dtd. 2026-06- |CRIMINAL |(Sea
50287/2026 (15.07.2026 | 5-c 7 |S. K. MOHANTY GENERAL 25 e oo
CRLMC- Order Dtd. 2025-07- |CRIMINAL |(Sea
50288/2026 |15.07.2026 | Zoo oo [BIKRAM ROUT |GENERAL o1 e R
BLAPL- JUDHTSTHIR Order Dtd. 2026-07- (Sea
50289/2026(15.07.2026 |50 o oo o0 GENERAL b BATL-2 R
CRLMC- Order Dtd. 2026-04- |CRIMINAL |(Sea
50290/2026 (15.07.2026 | Coo 0o o [MANAS JENA GENERAL T M1SC R
CRLMP- Order Dtd. 2026-07- (Sea
50324/2026(15.07.2026 |- -0 . |[R K SARANGI |GENERAL 1 Noee
CONTC- DIGAMBAR Order Dtd. 2026-07- (Sea
50325/2026 |15.07.2026 | ol 0o [co GENERAL o R
WP (C) - DIGAMBAR Order Dtd. 2026-08- |[WRIT (Sea
50327/2026|15.07.2026 |T om0 0o (| GENERAL 10 R ANCH-T gg;
FAO- Order Dtd. 2025-03- MISC. (Sea
50330/2026|15.07.2026 D K MOHANTY |GENERAL : APPEAL
125/2019 27 No-2
SEC.
WP (C) - Order Dtd. 2026-07- |WRIT (Sea
50331/2026 |15.07.2026 |gooc o0, |P BEHERA GENERAL 3 RANCH- gg;
CONTC- Order Dtd. 2023-02- (Sea
50332/2026 |15.07.2026 |go0"50 - [M D BISWAL GENERAL o8 CONTEMPT | >3
AHO- Order Dtd. 2019-07- (Sea
50333/2026(15.07.2026 [, 0 500 J K MOHARANA |GENERAL o M.J.C. Moot
0JCc- Order Dtd. 9999-12- (Sea
50334/2026(15.07.2026 | 7oo0 oo M K RANA GENERAL " Nt
50335/2026(15.07.2026 |FA-93/1977|J K MOHARANA |GENERAL gfder bed. 9999-12- éifi
WP (C) - Order Dtd. 2026-08- |WRIT (Sea
50336/2026 (15.07.2026  |Jc 0 50, |L D PANDA GENERAL 1 ERANCH-S 28;
ABLAPL- Order Dtd. 2026-08- (Sea
50337/2026 (15.07.2026 ;)" 0o |S SAHOO GENERAL 1 28;
ABLAPIL- Order Dtd. 2026-08- (Sea
50338/202615.07.2026 7692/2026 A S PAUL GENERAL 11 28;
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ABLAPL- Order Dtd. 2026-08-

50339/2026(15.07.2026 7694 /2026 A S PAUL GENERAL 11 28;
ABLAPL- Order Dtd. 2026-08- (Sea

50340/202615.07.2026 7753/2026 A S PAUL GENERAL 11 28;
ABLAPL- Order Dtd. 2026-03- (Sea

50341/202615.07.2026  [,15 54, |S SRHOO GENERAL 19 BAIL-1 No-2
RSA- Order Dtd. 2026-03- |SECOND (Sea

50342/202615.07.2026 | 50,5 B PADHI GENERAL 19 APPEAL No-2
_ Order Dtd. 2026-03- |CIVIL (Sea
50343/202615.07.2026 |CRP-7/2026 B DAS GENERAL 19 REVISTION [INo-5
CRLMC- Order Dtd. 2026-03- (Sea
50344/2026|15.07.2026 2917/2026 D NAYAK GENERAL 15 No—t
WP (C) - Order Dtd. 2026-03- (Sea
50345/2026(15.07.2026 20069/2026 J P KAR GENERAL 15 No—t
WP (C) - Order Dtd. 2026-03- (Sea
50346/2026(15.07.2026 21445/2026 J P KAR GENERAL 15 No—t
WRIT (Sea

WP (C) - Order Dtd. 2026-03- |BRANCH -

50347/2026|15.07.2026 17776/2026 J P KAR GENERAL 19 (DIVISION T§4)

BENCH-2)

CONTC- Order Dtd. 2026-03- (Sea

50348/2026(15.07.2026 170272025 D P PATTANAIK |GENERAL 15 CONTEMPT | =7
WP (C) - Order Dtd. 2026-03- |[WRIT (Sea

50349/2026|15.07.2026 30658/2025 D P PATTANAIK |GENERAL 19 BRANCH-7 Tg;
WP (C) - Order Dtd. 2026-03- |[WRIT (Sea

50350/2026(15.07.2026 30608/2025 D P PATTANAIK |GENERAL 19 BRANCH-7 Tg;
WP (C) - Order Dtd. 2026-03— |WRIT (Sea

50351/2026(15.07.2026 11316/2026 D P PATTANAIK |GENERAL 19 BRANCH-6 gz;
ABLAPIL- Order Dtd. 2026-03- (Sea

50352/2026(15.07.2026 1716/2026 P RANA GENERAL 19 EZ;
CONTC- Order Dtd. 2026-03- (Sea

50353/2026(15.07.2026 3683/2026 S K PAL GENERAL 19 22;
WA- Order Dtd. 2026-03- (Sea

50354/2026(15.07.2026 128672025 N K RATH GENERAL 19 SZ;
WP (C) - Order Dtd. 2026-03- (Sea

50355/2026(15.07.2026 21216/2026 J P KAR GENERAL 19 22;
WP (C) - Order Dtd. 2026-03— |[WRIT (Sea

50356/2026(15.07.2026 10098/2026 U K PANDA GENERAL 19 BRANCH-6 22;
cMP- Order Dtd. 2026-03- (Sea

50357/2026(15.07.2026 112272026 P BEHERA GENERAL 19 22;
WP (C) - Order Dtd. 2026-03- (Sea

50358/202615.07.2026 |, o5g 5q, (A MOHANTY GENERAL 19 No-
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24)

_ nal (Sea

50359/2026 15.07.2026 [ DUAPD C MOHARANA |GENERAL Order btd. 2026-03 No-
7756/2026 19 24)
CRLMC- Order Dtd. 2026-03- (Sea

50360/2026 [15.07.2026 | o2 oo D BISWAL GENERAL i gz;
ABLAPL- Order Dtd. 2026-03- (Sea

50361/2026(15.07.2026 BEHERA GENERAL : BATIL-2 No-
4285/2026 19 o)
CONTC- Order Dtd. 2026-03- (Ses

50362/2026 [15.07.2026 | 0q7 o0 K JENA GENERAL i TZ;
ABLAPIL- Order Dtd. 2026-03- (Sea

50363/2026[15.07.2026 3500 0 S PANDA GENERAL i TE;
CRLREV- Order Dtd. 2026-03- (Sea

50364/2026(15.07.2026 BEHERA GENERAL . No-
468/2026 19 o)
ABLAPL- Order Dtd. 2026-03- (Sea

50366/2026(15.07.2026 S PANDA GENERAL . BATL-2 No-
4106/2026 19 o)
WP (C) - Order Dtd. 2026-03- |[WRIT (Sea

50367/2026 [15.07.2026  |J 0050, K N SAHOO GENERAL s R ANCH-6 TE;
ABLAPL- Order Dtd. 2026-03- (Sea

50368/2026 [15.07.2026 |5, 0 BEHERA GENERAL s TZ;
WP (C) - Order Dtd. 2026-03- |WRIT (Sea

50369/2026 [15.07.2026 |1, 0 o0, P C DAS GENERAL s R ANCH-3 gg;

N I C (Software Team)



